
(b) if 110: the detaUs reeardina the 
extra ebBl"Ie. to be paid as WffU II 
the faeiUties going to be exteriaed to 
pallengers? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHR! A. P. 
SHARMA): (a) Yes, Sir. 

(b) Details havE: not so far been 
finaUsed. 

CoastructiOD 01 Airport Hotels 

1828. SHRI ARJUN SETHI: Will 
the Minister of TOURISM AND 
CIVIL AVIATION be pleased to 
state: 

(a) whether there is any proposal 
under the consideration of Govern-
ment to provide Airport Hotels, at 
least at every International Airport in 
India for the foreign tourists through 
India Tourism Development Corpora-
tion; and 

(b) if so, the details thereof? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHR! A. P. 
SHARMA): (a) and (b). Presently, 
ITDC is operating a 104 rooms/208 
beds Hotel at Calcutta Airport. ITDC 
envisages constructiOn of a 250 rooms/ 
500 beds Hotel at an estimated cost 
of Rs. 730 lakhs at Bombay Airport. 

Mineral survey in Nagaland 

1829. SHRI CHINGW ANG KON-
YAK: Will the Minister of STEEL 
AND MINES be pleased to state the 
latest position in regard to mineral 
surveys in Nagaland? 

TR:t MINISTER O:r COMMERCE, 
STEEL AND MINES (SHRI PRA-
NAB MUKHERJEE): Out of the total 
area of 16,527 Sq. Km. Of the State, 
So far 3,889 Sq. Km. at area have 
been covered by systematie geologi-
cal mapping till June. 1981. 

As a resuit of the investigation so 
far ...... but resel ves of the major 

8. 
mineral depOSits, include 375 milllGD 
tonnes of limestone of celnent and 
flux: grades located in Nimi area, 
Tuensang district, 9 million tonnes of 
iron ore (chromi-ferrous and nickeli-
ferous magnetite) in Pukhpur area, 
Tuensang district and 12 million ton-
nes of coal from Borjan and other 
minor coal fiE:lds. Besides theSe mine-
rea Is, thin lenses of chrysotil ilsbes-
tos were reported near Panchimi and 
Kurani in the T£:zu valley; Slate and 
Phyllite occurrences have been noted 
in several places along the eastHn 
belt Of Kohima and Tuensang dis-
tricts. Salt and Brine springs are 
generally confined to the Disang for-
mations in the state. 
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Befund of excise to Parle BeveragK, 
Bombay 

1831. SHRl R. L. P. VERMA: Will 
the Minister of FINANCE be pleased 
to state: 

(a) is it a fact that approximat~ly 
Rs. 5 lac B-13 Bonds have been re-
funded to Parle Beverages, Bombay 
as excess excise paid on account of 
lack Of clarification of the- meaning 
'blended flavouring concentrate' 
around August, 1978; 

(b) is it a fact that further approxi-
mately Rs. 75 lac of excess paid (due 
to the above reason) claim is pending 
with Excise Department; 

(c) when was the last hearing and 
what is the reason for delaying the 
refund of excise; and -

(d) is it a fact that a number ot 
soft drink plants have received re-
fund of excess excise paid? 

THE MINISTER OF STATE IN 
THE MIN1STRY OF FINANCE (SHRI 
SAW AI SINGH SISODIA): (a) to 
(d) . The information is being col-
lected and will be laid on the Table 
ot the House. 

Delay lD expaasJoD »roll'amme of cold 
BoJIfDg MIll Complex of BoIu.ro Steel 

Plaat 

1832. SHRI DIGAMBAR SINGH: 
Will the Minister of STEEL AND 
KINES be pleased to ~ate: 

(a) whether it is a fact that COIn· 
missionin, of the cold rollin, mill 
complex Of the' Bokaro Steel Plant 
under the 4-million tonnes expansion 
programme is likely to be consider-
ably delayed; if so, the reasons there-
for; 

(b) when it is likely to be commis-
sioned and what steps are being taken. 
to adherE:' to the schedule, if any,. 
dawn up in this behalf; and 

(c) what will be the range ot thick-
ness and quantity in each thickness 
of cold rolled steel eOils proposed to be 
produced by the abOVe Cold RoWng 
Mill Complex? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) and 
(b) . The construction schedule ap-
proved by Government in December, 
1976 envisaged commissioning ot the 
Cold Rolling Mill Complex of the 
Bokaro Steel Plant by July, 1981. 
However, consequent on the decision 
in April, 1977 that the Cold Rolling 
Mill Complex would be! designed 
and executed by Indian Organisations 
its commissioning date was reft.xed 
as December, 1982 and now the Uke-
Iy commissioning schedule is Sep 
tember, 1983. In spite of sustained 
efforts, there have been slippages due. 
inte1"-alia, to lack of adequate resour-
ces with the construction agencies and 
delay in supply of equipment by the 
Indian Organisations who had been 
awarded a turn-key contraet. Frew-
quent review meetings with the aon ... 
cemed agencies are being held at th. 
levels ot plant, Steel Authority of 
India Limited and the Department of 
Steel to impress upon them the Deed 
to adhere to the committed laheduJea 
by increasin, retOUrCes and ..... 




